
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 813/2024 

 

IN THE MATTER OF: 

NEWS ITEM TITLED "IRONY ON WORLD ENVIRONMENT DAY U.P. 

FOREST CORPORATION TO AUCTION 400 GREEN TREES IN LUCKNOW 

ON JUNE 5" APPEARING IN THE HINDUSTAN TIMES DATED 04.06.2024 

 

 

INDEX 

S. NO. PARTICULARS PAGE NO. 

1.  ADDITIONAL AFFIDAVIT BY DIVISIONAL FOREST 

OFFICER, LUCKNOW ON BEHALF OF RESPONDENT 

NO. 2 IN COMPLAINCE OF ORDER DATED 

13.05.2025 PASSED BY THE HON’BLE NATIONAL 

GREEN TRIBUNAL, NEW DELHI 

 

2.  A COPY OF THE GOVERNMENT NOTIFICATION 

DATED 07.01.2020 IS ANNEXED HEREWITH AND 

MARKED AS ANNEXURE-1 

 

3.  A COPY OF THE LETTER DATED 17.02.2024 IS 

ANNEXED HEREWITH AND MARKED AS 

ANNEXURE-2 

 

4.  A COPY OF LETTER DATED 28.06.2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-3 

 

5.  A COPY OF LETTER NO. 13174/2025 IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-4 
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6.  A COPY OF THE VALUATION LIST IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-5 

 

7.  A COPY OF THE PERMISSION VIDE LETTER DATED 

24.05.2024 IS ANNEXED HEREWITH AND MARKED 

AS ANNEXURE-6 

 

8.  A COPY OF LETTER DATED 08.05.2025 AND THE 

LIST OF SPECIES OF TREES PLANTED IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-7 

 

9.  A COPY OF THE VALUATION LIST IS ANNEXED 

HEREWITH AND MARKED AS ANNEXURE-8 

 

 

THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 

STANDING COUNCIL FOR THE STATE OF U.P. (NGT) 

bhanwar09jadon@gmail.com | 6375115224 

DATE: 

PLACE: NOIDA 

16.09.2025
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NOIDA 16 September

161



ANNEXURE-1

162



163



ANNEXURE-2

164



165



ANNEXURE-3166



167



ANNEXURE-4168



169



ANNEXURE-5

170



171



172



173



174



ANNEXURE-6
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